INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF D BENCH FOR 28-APRIL-2026 (TUESDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER

AND HON'BLE SANJAY AWASTHI, ACCOUNTANT MEMBER
IN COURT ROOM 1

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 139/DEL/2023 2018-19 [A] TOYOTO TSUSHO CORPORATION (INTL, TAXATION (E- (FILING))

2 ITA 1828/DEL/2018 2013-14 [AT TOYOTA TSUSHO CORPORATION (INTL. TAXATION)

3 ITA 1911/DEL/2018 2013-14 {D] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)

4 [TA 1508/DEL/2020 2016-17 [D] TOYOTA TSUSHQ CORPORATION (INTL. TAXATION)

5 ITA 1513/DEL/2020 2015-16 [A] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)

6 ITA 1514/DEL/2020 2016-17 [A] TOYOTA TSUSHO CORPORATION {INTL. TAXATION)

7 ITA 1908/DEL/2020 2015-16 [D] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)

8 ITA 2602/DEL/2023 2018-19 [A] TOYOTA TSUSHO CORPORATION ION (E- (FILING))

9 ITA 2803/DEL/2023 2018-19 [D] TOYOTO TSUSHO CORPORATION (INTL. TAXATION {E- (FILING}))

10 | ITA 2856/DEL/2022 2017-18 [D] RAYTHEON COMPANY (INTL. TAXATION)

} [A] ALCATEL LUCENT INTERNATIONAL (NOW KNOWN AS NOKIA NETWORKS
1L | ITA3828/DEL/2023 | 2021-22  \ppanCE) (INTL. TAXATION (E-FILLING))
TITA
- IONAL LIMITED
12 2088/DEL/2025 2022-23 [A] APPDYNAMICS INTERNATIO
13 | ITA 3734/DEL/2025 | 2017-18 | [A] POONAM SAWHNEY (E FILE)
Assistant Registrar

Vo 27-Apr-2026




